
lQV . 

(b) if so, lho detaih thereof 1 
THE MINISTER OF STATE IN THE MI-

NISTRY OF PETROLEUM AND NAlURAL 
GAS (CAPT. SATISH KUMAR SHARMA) : 
(a) No, Sir. 

(b) Does not arise. 
[Trans/aUDit] 

Deatbs due to Measles 

3577. SHRl SHYAM BlHARY MISRA : 
Will the Minister of HEALTH AND FA-
MlLY WELFARE be pleased to state : 

(8) the number of children died due to 
measles during the last year in the coun-
try ; 

(b) the number of Primary Health ~
tres in the country wherein vaccines for .SIX 
major diseases of children are not availa-
ble; 

(c) the reasons therefor; and 
(d) the remedial steps taken by the Gov-

ernment in this regard? 
THE MINISTER OF HEALTH AND FA 

MILY WELFARE (SHRI B. SHANKARA_ 
NAND) : (a) According to. available re-
ports from State Health Authorities, 814 
deaths following measles were reported 
during 1992. 

(b) to (d) Adequate quantities for cove-
ring 100% infants against six vaccine pre-
ventable diseases are supplieo to the State 
under the Immunization Programme. Fur-
ther distribution of the vaccines to the Pri-
mary Health Centres and other health fa-
cilities is done by the State Health autho-
rities. 
[English] 

Purchase of Modern Equipment, 

3578. SHRi DHARMANNA MON-1 
DAYYA ~ 
ASDULSHRIMATI SURYA J 
KANTA PATIL 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a) whether the Government Medical 
College and HospitaL Nagpur has submitted 
any proposal for purchase cf equiPlnents 
through Government of Mah:trashtra to the 
Union Government for financial assistance; 

(b) if so, the details tbereof; and 
(c) the decision taken by the Union 

Government thereon 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA-
TO~AR): (a) and (b) Yes, Sir. Government 
~dlcal College, Nagpur have sought Central 
ass!~~~ for upgradation of medical cue. 
fa.cillfJea . ~ equipping tlie liospital with 
super-speciality services. 

lot 
(c) n.re is DO central 8ClIeme for ~ 

gradation of State medical colleges, wbR:h 
j$ primarily the responsibility of the States 
The Ministry of HeaJah would, however 
provide technical assistance in case the State 
Government so desired. 

Tde medieiae 
3579. SHRI GURUDAS KAMAT : 

Will the Minister of HEALTH Al'.'D FA-
MILY WELFARE be pleased to state : 

(a) whether the Government propose to 
:start Telemedicine villages in metropolies 

(b) if so, the details thereof; and 
(c) the numbe of telenlcJicine villages 

1 ikely to be set up '1 
THE DEPUTY MINISTER IN THE 

MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI PABAN SINGH GHA-
TOWAR): 
(a) No, Sir. 

(b) and (c) Do not arise. 
Tribal Development Scbemes 

3580. SHRl GOPI NATH GAJAPA'IHI : 
Will the Minister cf WELFARE be pleased 
to state : 

<a) whether the tribal development scheme 
are not making satmaciory progress in 
several States ; 

(b) if so, the reasons therefor; and 
(c) the steps taken I proposed to imple-

ment those schemes effectively '1 

THE MINISTER OF WELFARE (SHRI 
SITARAM KESRI) : (a) No, Sir. 

(b) and (c) : Do not arise. 

Exten.1ioD of Sixth Schedule Provisions 

35JU. PROF. M. KAMSON : Will the 
Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the Government have received 
any request for the extension of provisions 
of the Sixth ScheJu!e of the Con5titution 
to the hill districts of Manipurj 

(b) if so, the details thereof; 
(~) the action taken tboereQB; aod 
<d) the t~ by which sueh provisions 

are likely to be extendc.i to the Ibow said 
areas? 

THE MINISTER OF STATE TN THE 
MINIStRY OF HOME AFi'ADlS 
(SHlU P. M. SAYEED) : (a) au.l (b~ 
A number of memoranda and reprCSClllUl-
tions have been received from the Membems 
of Manipur HiD District CounCil, Members 
of Parliament. and othr::r public ~ 
fOJ: -.sian of tile: SiGh. Sch__ 01 "" 
CoIlstitution to Manipur. 




